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ﬁfhmam.l 1. 38 sfufem & olve T odhg fafEm (i 1) sl 2003 (. 199, 2003) &
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TR e w wif@
(N (2) (3)
w1 @ A
01 T TEIEA TEE " 40,00,000 1,29,350 41,29,350
03 fem T 31,34,44,boo . 0 31,34,44,000
05 E @ 7,47,00,000 0 7,47,00,000
06 fors faum § wefvm 7@ 7™ 55,46,00,106 1,48,000 55,47,48,100
07 aftfes w= favm A Sl o= 64,53,000 0 64,53,000
= .
o8 o qared aut faen wared TS 87,11,000 0 87,11,000
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(1) (2) (3)
T T T
11 ey vd IEm favm @ UIE 1,49,61,000 0 1,49,61,000
12 ot favm § Weifia &g =" 2 ,34,62,000 0 21,34,62,000
Yt 23,80,00,000 0 23,80,00,000
13 Eail eS| 2,00,000 0 2,00,800
.- 14 oY@ fan § H@efva = U 3,59,52,000 ‘0 3,59,52,000
15 e st & o fae E | Tma' '9,05,000 0 9,05,000
gt Preadla daEd T '
el &) faeia e,
% RETIRIE rma 19,17,000 0 19,17,000
v wEA TIE  1,07,84,000 0 1,07,84,000
18 a9 m ' -34,30;500 | 0- 34;80,000
19 e Tareer W gfiar ey TE  24,82,03,000 0. 24,82,03,000
20 o T gt ‘ TIE 6,58,27,000 7,00,000 6,65,27,000
23 o guvm favm 9@ 11.12,85,000 0 11,12,85,000
29 o Faiw Fd-wedk s ge LGl 300 0 300
26  uwpfa fawm @ geifim =g T 16,24,000 0 16,24,000
27 e fmn L 10,18,000 0 10,138,000
30 Yo qu o famm favm g e 3,87,000 0 - 3,87,000
31 AR, Afedw aon wifernt fum WoRe 25,67,000 0 25,67,000
W defyd g,
32 wrEge favm O wefug s TaE 70,00,000 0 70,00,000
k% B < C R T LEL 5,00,000 0 5,00,000
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T Y k]
36 gREEd T3 '32,43,000° 32,43,000
it 27,00,00,000 27,00,00,000
39 @\, e ey am - U@ 99,20,63,000 99,20,63,000
sir wew favm & defvm
=3,
41 onfearh &3 SRS T 21,93,73,000 21,93,73,000
- gt 1,10,00,100 . 1,10,00,100
42 anfgadl & swer @ 18,52,18,100 18,52,18,100
ddfyg T fmiv w-wsd
SR gL
43 BE AR YIH Feam = 13,26,000 13,26,000
48 wafom T 6,16,00,000 6,16,00,000
48 ~  Tomed fym s & sita SR 77,12,100 77,12,100
WIS & IAGA IFEMA. LGl 100 100
51 nfHiF =g oft wia [ 57,000 57,000
55 WiEen wd A Feam R LS 5,39,39,000 $,39,39,000
HHfua =13
56 T LSS 75,37,000 75,37,000
58 WPl amuged UE gEn W TeRE  1,21,98,38,000 1,21,98,38,000
a3 TRa W Y, ' '
N
60 foren afEiemnad § geifua =9 39 1,90,00,000 1,90,00,000
64 srayfam wnfedi & forg fardw - @ 1,86,93,000 1,86,93,000
HZH IS, gsh 1,00,00,000 - 1,00,00,000
65  *TammH favm el 86,90,000 86,90,000
faoer ot wwmm ez 5,00,000
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(1) (2) (3)
. TR L3 L]
67 A Fmi wr-vae T 51,25,000 1,45,000 52,70,000
g 1,43,34,000 0 1,43,34,000
E) .
79 fafien fown fm A wefim T 8,16,57,000 0 8,16,57,000
=,
go  fawatly damdht v sl /) woma 8,78,41,000 0 8,78,41,000
fadg aerm. )
kL TG 4,45,11,74,200 11,22,350  4,45,22,96,550
LGl 74,75,52,600 : 0 74,75,52,600
Feg am 5,19,87,26,800 ©11,22,35¢ 5,19,98,49,150
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. 9. ", Iu-whas,
CHHATTISGARH ACT
{Nu. 1 of 2003)
THE CHHATTISGARH APPROURIATION (No. 1) Act, 2003
An Act to authorise payment and appropriation of certain Further sums from and out ot
the Consolidated Fund of the State of Chhattisgarh for the services of the Financial Year 2002-
2003, :
Be it enacted by the Chhattisgarh Legislaturc in the Fifty-fourth year of the Republic of India
as follows :(— ) .
.
£ 1. This Act may be catled the Chhauisgarh Appropriation Act, 2003 (No. 1 of 2003). Short titic.

From and out of the Consolidated Fund of the State of Chhattisgarh there may be paid and
applied sums not exceeding those specilied in column (3) of the Schedule amounting i the
aggregate to the sums of Five Hundred Nineteen Crore Ninety Eight Lakh Forty Nine
Thousand One Hundred, Fifty rupees towards defraying the served charges which witl come
in the course of payment during the financial year 2002-2003 in respect of services specified
in column (2) of the schedule. '

Issue of Rs.
519,98,49,150 Irom
and out of the Con-
solideled Fund ol 1he
State for the Finan-
clal Year 2042-2003,
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3. Thesums autharised (o be paid and applicd from and out of the Consolidated Fund of the State
of Chhattisgarh by this Act, shall be appropriated {or (he services and purposes expressed in
the Schedule in rclation to the said year.
-
THE SCHEDULE
{Sce Section 2 and 3)
No, of Vote Services and purposes Sumis not exceeding ¢
Voled by the Charged on Total
Legistative Consolidated
Assenihly Fund
(2) )
Rs. Rs. Rs.
‘General Administration Revenue 40,00,000 1,29.350 41,29,350
Police Revenue  31,34,44,000 0 3134,44000
Jail Revenue 7:47.00,000 0 7,47,00,000
Expenditure pertaining lo Finance  Revenue  55,46,00,100 148,000  55,47.48,100
Department. . *
Expenditure pertaining 1o Commer- Revenue 64,53,000 0 64,53,000
cial Tax Departmenl, : '
Land revenue and district adminis-  Revenue 8711000 0 87.11,000 hd
tration,
Expenditurc pertaining to Comm-  Revenue 1,49,61,000 it 1,49,61,000
erce and Industry Department. :
Expenditure pertaining wo Encrgy  Revenue  21,34,62,000 0 21,34,62,000
Departinent. Capital 23,80,00.000 0 23.80,00]000
Agriculwre Revenue 2,00,000 0 2.00,000
Expendilure pertaining 10 Animal ~ Revenue 3.59,52,000 0 3,59.52,000
Hushundry Department.
Financial assistance o Threc tier  Revenue 9,05.000 0 9,05,000
Panchayati Raj Institutions under
Special Component  Plan for
Scheduled Casles.
Expenditure pertaining (o Fisherics  Revenue 19,17.000 0 19,17,000 -
Department.
Co-operation Revenue 1.07.84,000 0 1,07,84,000
Labour Revenue 34,830,000 0 34,80.000 12
Public Health and Family Welfare  Revenue  24,82,03.000 - 0 24,82,03,000
Public Heaith Engincering Revenue 6,58,27,000 7.00.000 6,65,27,000
Water Resources Department Revenue 11,12,85,000 0 11,12,85,000




gious Trusts and Endowments
Depuriment.
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(1 _ {2 (3)

Rs. Rs. Rs.

24 Public works-roads and hridges  Capital 300 0 300

26 Expenditure pertaining to Cullure  Revenue 16.24,000 0 16,24.000
Department, '

27 School education Revenue 10,18,000 0 10,18,000

30 Expenditure pertaining to Pancha-  Revenue 3,87.000 0 3,87.000
yat and Rural Development Depart-
ment.

3 Expenditure pertaining w Planning  Revenue 25,67.00(] 0 25,67,000
Economics and Swatistics. Depart- .
ment.

32 Expenditure pertaining o Public Revenue 70,00,000 0 70,00,000
Relations Departmient.

14 Expenditure pertaining 0o Social Revenuc , 5,00.000 0 5,060,000
wellare Department.

6. Transport - Revenue 32,4300 0 32,43,000

Capital 27,00,00,000 0 27.00,00,000

19 Expenditure pertaining 1o Food,  Revenue  99,20,63.000 S0 99,20,63,000
Civil Supplies and Consumer
Protection Departiment. ;

41 Tnibal Arcas Sub-plan Revenue 21,93,73.000 0 21,93,73,000

Capital 1,10,00,100 0 1,10;00,100

'42. Public Works relating to Tribal Capital 18,52, 18,100 0 18,52.18.100
Arens Sub-Plan-roads and bri-
dges.

43 Expendiwre pertaining to Sports Revenue 13,26,000 0 13,26,000
and Youth Welfare Department.

44 Expenditure pertaining to Higher  Revenue 6,16,00,000 0 6,16,00,000
Education Department,

48 Administration Upgradation Revenue 7712100 0 77.12,100
Gran Under Elevemh Finance Capital HOK 0 100
Cominisston,

51 Expenditure pertaining to Reli- Revenue 57.000 0 57,000
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Rs. Rs, Rs.
55 Expenditure pertaining to Women  Revenue 5,39,39.000 - 0 5,39,39.000 -
and Child Welfare.
56 Rurai industrics Revenuc 75,37,000 0 . 75,37.000
’ f
58 Expenditure on Relief on account Revenue  1,21,98,38,000 0 1,21,98,38,000
of Natural Calamities and Scarcity.
60 Expenditure pectaining (o District Capital 1,90,00,000 0 1,90,00,000
plan schemes, )
64 Special Component Plan for Sche-  Revenue 1,86,93,000 0 . 18693000
' duled Castes. Capital 1,00,00.000 0 1,00,00.000
65 Aviation Department Revenue 86,90,000 0 86,90,000
66 Welfare of Backward Classes Revenuc $,00,000 0 5.00,000
67 Public Works-Buildings Revenue §1,25,000 1.45.000 52,70,000
Capital 1,43,34,000 0 '1,43,34,000 v
79 Expendilure pertaining to Medical  Revenue 8,16,57,000 .0 8,168,57,000
: Educution Departmeat.
80 Financial assistance to Three tier ~ Revenue  8,78,41,000 0 878,41,000 ”
Panchayati Raj Inslitutions, )
Total Revenue 4,45,11,74,200 11,22.350  4,45,22,96,550
Capital  74.75.52,600 0 74,75,52,600
Grand Total 5,19.87,26,800 11,22,350 5,19,98,49,150
s
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